
 

 

 

 

 

 

 

Tripura Fire and Emergency 

Services Uniform Rules, 2022 

 



GOVERNMENT OF TRIPURA
HOME (FIRE & EMERGENCY SERVICES) DEPARTMENT

No.F.3-10/TFES/2022/7557              Dated, Agartala, the 6th September, 2022.
NOTIFICATION

No. 1534                                                                                                 Registered No.  N. E. 930.
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PART-- I--Orders and Notifications by the Government of Tripura,
                 The High Court, Government Treasury etc.
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